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(b> i t  ao, the fiarirton t«krr> there- 
inT

Xh« l^»rltsa»ealM7 WBtTHiaty to the 
of Ixtaraal Ag«lr» <Shri 

Sadath AU Khaa>: (•> and <b). No, 
Sir. The Government a t  Pakuton's 
final reply to the invitation extended 
in February, 1658, is still awaited.

Prodactton, C«w»nmpttoa and Export 
of Ckoth

r  Sardar Iqbal Sincb:
| Shri W.am Krtahaa:J Shri B l b h n t i  Mtobrm:

*S7. J Sluri Baneshwsr TantXa:
[ Shri lagaaatta Kao:
I Shri Btohwanath Roy:

Slxri Mohmn Swarap:

W ill the Minister of Commerce and 
Industry be pleased to state:

(a ) whether it is a fact that the 
production and export of cloth during 
January—June, 1958 has gone down 
as compared to the corresponding 
period of last year;

(b> if so, to what extent and the 
reasons therefor;

(c> the steps proposed to be taken 
to arrest this fa ll in the production 
and export of cloth; and

Cd> the figures of internal consump­
tion of cotton textiles during January 
----June, 3.098?

The Mlairtni of Commerce (Shri 
Kaiumfo): (a ) to (d ). A  statement is 
laid on the Table of the House. [See 
Appendix I, annexure No. 123-

State Trading Corperatlea of India 
(Private) Limited

1. Stek V. C. Mnkte: W ill the Min­
ister a t  C«mmarea aswf 1 —dastry be 
pleaaed to lay a statement on the Table 
rttowiag:

(*> jO m  total number of employee* 
wnn|i,ng aftmteittntive, tedtolctl 
wad ayjparylaogy porta in the State 
Tpa^g^^tpiacftkjo of India C P r t-

<b> how many out of them are from 
the regular cadres of the Central Gov­
ernment Services; and

(.c) how many from non-Govera- 
mental sources?

The Minister of Commerce and Xn- 
dnstry (Shri Lai Bahadur Shartri):
(a ) to (c ). A  statement is laid on the 
Table of the Lok Sabha. [See Ap­
pendix I, annexure No. 13.]

State Trading Corporation of India 
<Private) Limited

*. Shri V. C. Shukla: W ill the Min­
ister of Commerce and I infos try be
pleased to refer to the reply given to 
Unstarred Question No. 2940 on the 
29th April, 1958 and lay a statement 
on the Table showing:

<a) the quantity that was actually 
exported by the State Trading Cor­
poration of India (Private) Ltd against 
the commodities contracted to be ex­
ported to new markets during its first 
year of working;

(b ) how much o f such exports was 
made by the State Trading Corpora­
tion departmentally and how much 
through its business associates; and

( c> the profit and loss figures in 
respect of each individual item of 
such exports?

The Minister of Commeroe and In­
dustry (Shri Lai Bahadur Shartri):
(a ) and (b ). A  statement is laid on 
the Table. [See Appendix I, an­
nexure No. 14].

( c) The profit and loss on the busi­
ness w ill be shown in the second an­
nual report of State Trading Corpora­
tion for the year ending SOth June, 
1958, which is under preparation. A  
copy of the same w ill be placed on the 
Table of the House, when ready.

Indian Publicity Abroad

{
Shri V. C. Stmkla:
Shri D. C. Sharma:

Shri Vajpayee:
WiU the Prf m w MlatsTor he pleased 

to refer to the reply given to Starred




